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MINISTRY OF AGRICULTURE
{Department of Agriculture and Cooperation)
NOTIFICATION
New Deihi, the 15th November, 2000

G.5.R. 868(FE).—In cxercise of the powers conferred by sub-clause (i) of clause (e) of Section 3 of the Iasec-
ticides Act, E968 (46 of 1968). the Central Government, after consultation with the Board, hereby includes the following
substances in the SCHEDULE to the said Act, namely .—

[n the SCHEDULE 1o the said Act relating to the Iist of Insecticides, after the existing catries, the following
entries shall be added, namely . —
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THE SCHEDULE
[see section 3(2}]
LIST OF INSECTICIDES
“Extract of Cymbopogan Species Monoterpenes.
Fenpyroximate Tert-butyl (E)-£-(1 .3-dimethyl-3-phenoxy-pyrazol-4-yl methylene-
amino-oxy)-p-toluate '
Metalaxyl-m Methy N-(Methoxvacethyl) -N-(2, 6-xylyi)-D-alaninate.
Novaluron (#)-1-(3-~chloro-4-(I, 1, 2-trifluoro-2-trifluoro methoxyethoxy) — phenyl)-
3-(2, 6-difluoro benzoyl) Urea
Quizalofop-p-tefuryl (%)~ tetra hydrofurfuryl-(R)-2 (4(G-Chloroquinoxa]in-z-yloxy)=phcnoxy)
propionate.
S-Metolechlor (8) 2<chloro-N- (2-cthyl-6-methy1 phenyl-N- (2-mcthoxy=| methy} cthyl)
acetamide”

[F. No. 19-3/2000-PP. 1]
P. D. SUDHAKAR, Jt. Secy.

Note :—The following notifications were issucd carlier to amend the SCHEDULE to the insecticides Act, 1968 (46 of

1968), vide number :

. G.S.R. HE) dated $-1-75

G.S R. 823(E) dated 28-9-76
G S.R. 200(E) dated 29-3-78
G.SR. 574(E) dated 06-10-79
G.S.R. 32(E) dated 12-2-80
G.5.R. 500(E) dated 18-6-95
G.S.R. 839(E) dated 14-11-95
(G.S.R.31(E) dated 15-1-87
9 G.S.R. 730(F) dated 30-10-95
10. G.S.R. 10(E) dated 3-1-96
Il GS.R. 538(E) dated 21-11-96
12. G.S.R. 621(E) dated 27-10-97
13. G.SR. 224(F) dated 26-3-99 and
14 G.§S R. 672(E) dated 28-9-99

ol b

% 1o

Printed by the Manager. Gowt. of India Press, Ring Road. Mayapuri. New Delhi-110064
and Published bv the Comtroller of Pubiications. Delhi-110654

i



